GOVERNMENT OF INDIA
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE

RAJYA SABHA
STARRED QUESTION NO. 99
TO BE ANSWERED ON 10.02.2022

Review of definition of non-forest activities
99. SHRI TIRUCHI SIVA:

Will the Minister of ENVIRONMENT, FOREST AND CLIMATE CHANGE be pleased to
state:

(a) whether it is a fact that construction of non-permanent structures for eco-tourism has been
removed from the ambit of non-forest activities;

(b) if so, the reasons therefor;

(c) whether the construction of even non-permanent structures may harm forest areas and create
disturbances in local ecology; and

(d) the steps that Government has planned to ensure that these areas remain protected?

ANSWER

MINISTER FOR ENVIRONMENT, FOREST AND CLIMATE CHANGE
(SHRI BHUPENDER YADAY)

(a) to(d) A statement is laid on the Table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (d) OF THE RAJYA
SABHA STARRED QUESTION NO.99 BY SHRI TIRUCHI SIVA REGARDING
‘REVIEW OF DEFINITION OF NON-FOREST ACTIVITIES’ DUE FOR REPLY ON
10.02.2022

(a)& (b)  In order to remove the ambiguity in the provisions related to ecotourism in the
Comprehensive Guidelines issued under Forest (Conservation) Act, 1980, the
Ministry has issued revised guideline dated 25.10.2021, wherein it has been
clarified that “Development/construction of facilities which are not of
permanent nature, in forest areas for the purpose of ecotourism by Government
authorities shall not be considered as non-forestry activity for the purpose of
Forest (Conservation) Act, 1980”.

(c) & (d) Forests and wildlife are elements of nature and inseparable parts of the
environment. Because of the intricate nature of interface between nature and
human beings, nature conservation entails interactions with people as a central
concept. Such interaction includes not only the forest fringe dwellers but also
those who are living away from the forests for the purpose of creating
experience for the visitors.

Eco-tourism is a form of responsible tourism in natural areas that conserves the
environment and improves the well-being of people. In order to promote low
impact nature tourism which ensures ecological integrity of the eco-tourism
sites and its environment, the Ministry vide letter F.No.1-57/2014WL (part-
8)dated 29.10.2021 has issued the “Guidelines on Sustainable Eco-Tourism in
Forest and Wildlife Areas”.
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SHRI TIRUCHI SIVA: Sir, the revised guidelines under the Forest (Conservation) Act
issued in October, 2021 mention, "Development/construction of facilities which are
not of permanent nature, in forest areas for the purpose of ecotourism by Government
authorities shall not be considered as non-forestry activity."' | would like to know from
the Minister whether it will be confined only to Government authorities and no private
players will be allowed.

#Y U= A1E : AR, 3 B9 9B Al ugel B fSUISHT & gIRT ShI-CRWH Bl
eSS~ FaTell 81 S MsSos~d § 9 Al 1 I8 el © fF "any work relating
or ancillary to conservation, development and management of forest and wildlife,
namely, the establishment of check-posts...' S IATd] R K’ﬁ?ﬂ%ﬁ I with
permission, &A1 =T 1.18, URT 11.10, TRT 12.13 H explanation AT &I ... (TQEH)...

SHRI TIRUCHI SIVA: My question is whether it will be restricted only to Government
authorities. ..(Interruptions)..

SHRI BHUPENDER YADAV: It is with the forest authority. .. (Interruptions)..

SHRI TIRUCHI SIVA: Sir, there is a great concern expressed by the ecologists that
highly-visited ecotourism destinations are likely to see more construction and
encroachment in those regions which will lead to the loss of habitat and would result
in endangerment of the species which depend on the natural habitat. In Tamil Nadu,
there are two potential sites that have been earmarked, namely, Kodikkarai and
Vedanthangal, which are bird sanctuaries.  Will these non-permanent structures
affect them? What are the steps taken in this regard? Is there any limitation to the
quantum of visiting tourists and tourism activities in these areas?

U= A1ed : A1 STFHTIT A1, IR YRAT H BT BT Al BIg activity B B!
SITSId 81 81 S 9% URAT &, Ifdh 8RN TIsdel WIs-d81 Sil BN H &d o,
TP SHI-CRTH & §RT AW 9@ DI MMALIDHAT 8, Sl 3T forest
conservation P 9TY X Bl AMITIHAT 8, S A & folv 9 TRIT § 3@ g,
ag AT with permission g 3R Ih 1%1'(’ guidelines %, e Eﬁ'ﬁ YUdhT infrastructure
el 99T Ahd & IE IRAd H IR I &b TRIG AN &, ST S8l AT &, ISP
3ITSTTIDT Dl 9T & o fHAT T 51 ... (FAYH)... I8 specifically I8T &, Al
Y specifically & STaTg feam &1 #9 wRasT 9 9917 Bl ... (FHEHUM)... I§ IRBR
TRIT BT & forw FHfUd B b TRI9T &7 AR el 3R 9 S=1f x|
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